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2752.

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether itis a fact that a demand
has been made by certain people in thc coun-
try for abolition of death sentence ;

(b) whether it is also a fact that in many
countries death sentence has been aboli-
shed ;

(c) if so, the names of those countries
and the impact on the incidence of murder
cases in those countries as a result there-
of ;

(d) whether Government proposc to

abolish death sentence ; and
(e) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) Yes, Sir.

(b) and (c). So far as Government of
India arc aware, death sentence has been
abolished in Belgium, Denmark, Finland,
Holland, Iceland, ltaly, 1 burg, Norway,
Portugal, Rumania, Sweden, Switzerland
and West Germany. In United Kigdom
death penalty was suspended in 1965 for five
years. Inthe U.S. A, six States have no
capital punishment, No authentic infor-
mation is available of the impact of this
measure on the Incidence of murder cases
in those countrics,

(d) and (e). The Law Commission have
given mature consideration to the question
of abolition of capital punishment and sub-
mitted their recommendations in their
Thirty-fifth Report. The Report is still
under print. The recommendations of the
Law Commission on the question of aboli-
tion of death sentence would have to be
examined by the Government of India in
consultation with the State Governments,
before any final view is taken.
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